IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :16-07-2024

Date : 16.07.2024
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7 12024 |024 6755/2 o oo onm 1 No-
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COURT
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COURT
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COURT
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02 OLD
L 7)
ABLAPL (Se
COURT
59488/ (16.07.2 |- PRADIPTA at
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024 7)
ABLAPL (Se
COURT
59490/ |16.07. - PRADIPTA at
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024 7)
ABLAPL (Se
COURT
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2024 024 6726/2 [BEURA |01 10 2 Order Drd. 2024-07-10 No-
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COURT
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(Se
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59500/ 116.07.2 |1 henn/ 'R R.DAS |C.O. NO. |Order Dtd. 2024-07-15 BRANC 2F
2024 024 No-
2024 23 H-5
21)
WP (C) - COURT WRIT (Se
23222/ 32407' 16906/ i'K'PATR C. NO. Order Dtd. 2024-07-15 |BRANC |at
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2013 23 H-7
15)
N ABLAPL (se
COURT
2759510/ |16.07.2 |- R R at
6 (2024 |024 6767/2 NAYAK gg' Order Dtd. 2024-07-11 No-
024 15)
N ABLAPL (Se
COURT
271/59511/ [16.07.2 |- GANESH BATL- |at
7 |2024 (024 4774/2 |SAHOO gg‘ Order Dtd. 2024-07-01 |, No-
024 7)
B WP (C) - COURT wriT | (°©
27159512/ |16.07. P. at
e bona  loaa 22042/ |t NO. Order Dtd. 2024-07-15 |BRANC |°°
2023 23 H-4
17)
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BLAPL- COURT
27159517/ |16.07. B B at
5 [osa ” looa 6685/2 | - o NO. Order Dtd. 2024-07-11 -
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17)
[ (se
BLAPL- COURT
2859518/ |16.07. B B at
3 50na . looa 6684/2 | = o NO. Order Dtd. 2024-07-11 oo
024 23
17)
[ (se
BLAPL- COURT
2859520/ |16.07. R K at
" Dona oo 6682/2 | o oo NO. Order Dtd. 2024-07-11 e
024 23
17)
[ (se
BLAPL- COURT
28159521/ |16.07. B B at
> 12028 looa 4538/2 | C - NO. Order Dtd. 2024-07-11 -
024 23
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[ (se
BLAPL- COURT
2859522/ |16.07. B B at
5 s looa 3099/2 | C e NO. Order Dtd. 2024-07-11 oo
024 23
17)
N BLAPL- COURT (Se
28159523/ |16.07. ANUPAM BAIL- |at
1 2ona . |oaa 6681/2 || o NO. Order Dtd. 2024-07-11 | -
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BLAPL- COURT
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024 OLD
4)
[ (se
BLAPL- COURT
2859526/ |16.07.2 AK at
2 Dona . oo 2926/2 |0 my [C.0. [NO. 2 Order Dtd. 2024-07-11 e
024 OLD
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28159528/ |16.07.2 |- COURT M.J.C |at
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23 6)
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BLAPL-
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BLAPL- COURT
29159530/ 116.07.2 10015 |pg JENA |C.0. |NO. 2 |Order Dtd. 2024-07-11 at
0 2024 |024 No-
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BLAPL- COURT
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1 2024 024 2 No-
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- (se
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N WP (C) - COURT wrrt | (S€
29159533/ 116.07.2 |1 caga ) |ck ROUT |C.O0. NO.  |order Dtd. 2024-07-15 |[BRANC |20
3 2024  |024 No-
2024 23 H-2
9)
N WP (C) - COURT wrT | (°€
29159534/ 116.07.2 |1 cc0q ) IR pas C.0. [NO. |Order Dtd. 2024-07-26 |[BRANC |2C
4 2024 |024 No-
2024 10 H-8
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T (se
WP (C) - COURT WRIT
29159535/ 116.07.2 |1 sag5 ) |ck ROUT |C.0. NO.  |order Dtd. 2024-07-15 [BRANC |20
5 2024 |024 No-
2024 10 H-2
9)
[ ABLAPL (se
COURT
29159536/ |16.07.2 |- BAIL- |at
= osa . loaa 6650/ |R SETHI [C. Tg. Order Dtd. 2024-07-11 |7 e
024 5)
N ABLAPL (se
COURT
2959537/ (16.07.2 |- BATL- lat
7 12024 024 6786/2 G SAHOO [C. Ifg Order Dtd. 2024-07-11 5 No-
024 9)
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024 - NO. 1 at
6773/2 10 No-
024 2)
59539/ [16.07 S COURT ;ie
2024 024 5891/2 GR PATRA C. I]\_]g Order Dtd. 2024-07-11 No-
024 2)
ABLAPL (Se
COURT
59540/ |16.07.2 |- DINESH at
2024 (024 5820/2 |KU DALAT |C° ggb 2 [order Dtd. 2024-07-11 No-
024 2)
59542/ (16.07 S COURT ;ie
024 loaa sg04/2 K NAYAKC. ggb 2 |order Dtd. 2024-07-11 e
024 2)
59543/ |16.07 S COURT gie
2024 024 5801/2 AK NAYAK |C. ISSD 2 |Order Dtd. 2024-06-18 No-
024 2)
ABLAPL (Se
COURT
59544/ 116.07. - BAIL- |at
>0na . lo5a 5795/, |P BEHERA C. ggb 2 lorder Dtd. 2024-07-11 | e
024 3)
59545/ |16.07 S COURT ;ie
2024 024 6769/2 RK BARIK C. ISSD 2 |Order Dtd. 2024-07-11 No-
024 3)
ABLAPL (Se
COURT
59546/ |16.07.2 |- JR at
2024 024 6797/2 [BISWAL |C° gfb 2 |Order Dtd. 2024-07-11 No-
024 3)
(Se
WP (C) - COURT WRIT
59547/ 116.07.2 |1 c695/ ek ROUT |C.O0. NO.  |Order Dtd. 2024-07-15 BRANC 2F
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2024 23 H-2
9)
(Se
WP (C) - COURT WRIT
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2024 23 H-2
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(Se
BLAPL- COURT
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ABLAPL (Se
COURT
59552/ 116.07.2 |- BAIL- |at
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COURT
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COURT
59554/ [16.07.2 |- A BAIL- |at
2024 024 6665/2 |SUNDARAY |C° gfb 2 |order Dtd. 2024-07-11 | No-
024 10)
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Ul KUMAR C.0. INO. 2 |order Dtd. 2024-07-11 @
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024 10)
ABLAPL (Se
COURT
59557/ 116.07.2 |- BAIL- |at
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ABLAPL (Se
COURT
59559/ [16.07.2 |- BAIL- |at
cone . |ooa c790/2 |TK NAYAK C. ggb 2 [order ptd. 2024-07-11 |° o
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2024 024 6782/2 AK JATI C. ISSD 2 |Order Dtd. 2024-07-11 No-
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59562/ |16.07.2 |- BAIL- |at
cone . ooa o777/ [HNA C.0. NO. 2 |order Dtd. 2024-07-11 |° o
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59564/ [16.07 S COURT ;ie
2024 024 5799/2 AK NAYAK |C. I(\)]gD 2 |Order Dtd. 2024-07-11 No—
024 1)
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coae loas S50/ KB C. ggb 2 lorder Dtd. 2024-07-11 e
024 1)
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59567/1/16.07.2 |- MR C NO. 2 |order Dtd. 2024-07-11 at
2024 |024 6765/2 Al e : No-
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ABLAPL (Se
59568/ |16.07.2 |- MR COURT at
2024|024 5520/2 ROUTRAY No. 5 Order Dtd. 2024-07-11 No-
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(Se
BLAPL-
59569/ |16.07. COURT at
cone ! |ooa 6680/2 (BB ROUT |C.0. =0 ; lOrder Dtd. 2024-07-11 o
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ABLAPL (Se
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WP (C) - WRIT |(Se
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ABLAPL (Se
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[ (Se
BLAPL-
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- (se
BLAPL-
3259575/ (16.07.2 COURT BAIL- |at
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5)
N ABLAPL (Se
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8 2024 |024 5478/2 |patkray |C°0 |no. 5 (Order Dtd. 2024-07-11 No-
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BLAPL-
32159577/ (16.07.2 M.K. COURT BAIL- |at
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6)
- (se
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024 OLD
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COURT
33(59579/ [16.07.2 |- BAIL- |at
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024 OLD
1)
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COURT
33159581/ (16.07.2 |- BAIL- |at
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024 11)
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N ABLAPL (se
COURT
33159587/ [16.07.2 |- M. R. at
8 2024 |024 6788/2 BARIK  |°° gib 2 |[order Dtd. 2024-07-11 No-
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0 SAGAR C.0. NO. 2 |order Dtd. 2024-07-11
9 2024 024 6789/2 |2 onm No-
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[ ABLAPL (se
COURT
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N ABLAPL (se
COURT
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BLAPL-
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BLAPL-
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N ABLAPL (se
3459601/ [16.07.2 |- J. R. COURT at
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COURT
59606/ |16.07.2 |- s. NAL |at
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